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Representative for the Applicant present. Counsel for the RoC present. It has been
brought to the notice of this Bench that the Application has been filed by the erstwhile
Director, who stands disqualified by the Operation of Law. The Applicant is directed to
amend the Application and also to file additional documents, if any, in order to
demonstrate that the Applicant Company is carrying on its business, as per its object
clause. Put up on 16.07.2018 at 10.30 A,M,
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